CUSTOMS,EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
WEST BLOCK NO.2, R.K. PURAM,NEW DELH|-110066

Dated:05/04/20138

Bench wise statement showing pendency, institution
and disposal of appeals and stay applications with year
wise break-up of appeals pending as on 01/04/2018 is
circulated for information.

It is worth mentioning that the appeal pendency of
73538 on 01/03/2018 has come down to 71136 as on
01/04/2018.

It is to mention that Hon’ble President has disposed of

1665 appeals out of total disposal of 4335 appeals during
the month.

(Mohinéer Singh)
Deputy Registrar.

Copy to:-

1.SPS to Hon’ble President, CESTAT for information please.
2 All Hon’ble Members, CESTAT including Regional Benchs for information please.
3.8.P.S. to Chief Commissioner(AR), CESTAT, New Delhi.
4. Member (Review),CBEC, North Block, New Delhi.

5 The Under Secretary,(AD-IC),Ministry of Finance, Department of Revenue, North
Block, New Delhi.

6.PS to Registrar/DRs/All A.Rs including Regional Benches.
7.Computer Section for uploading on website



Monthly statement of Disposal of Appeals BY Hon’ble president/ Members,CESTAT

March,2018

Number Of Appeals Disposed
65(+1239 at Chandigarh +339at Kolkata+22

at Bangalore)=1665
2(+294 at Chandigarh)=336

5 RAVICHANDRAN
V. ADN\ANABHAN 18 (+67 at Chennai)=85
MESH : '

Justice (Dr.) SATISH CHANDRA

_
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MADHU MOHAN DAMODAR
ARCHNA WADHWA
SULEKHA BEEVI CS

26(+157 at Kolkata)=183

206(+107 at Mumbai + 70 at Allahabad)=383

p.K.CHOUDHARY

Ahmadabad

Bangalore

S.5. GARG s

Chandigarh

ASHOK JINDAL

DEVENDER SINGH 322(+16 at Delhi)= 318
Hyderabad

M.V.RAVINDARAN

0 (+171 at Mumbai)=171

Allahabad
ANIL G. SHAKKARWAR
ANIL CHOUDHARY 42(+19 at Chandigarh)=61
Total= 4335 28(+07 at Delhi + 01 at Mumbai)=36
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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,

WEST BLOCK NO.2, R.K. PURAM, NEW DELHI-66
Disposal and Institution for the month of March,2018

Opening Balance  Fresh Institution/ Disposal Pendency
Restored/
Remanded
DELHI 3588 259 273 3574
MUMBAI 13082 400 500 12982
KOLKATA 8217 378 713 7882
CHENNAI 11279 231 540 10970
BANGALORE 9536 170 183 9523
AHMEDABAD 11043 253 104 11192
ALLAHABAD 4031 54 140 3945
CHANDIGARH 7265 97 1882 5480
HYDERABAD 5497 91 0 5588
TOTAL 73538 19393 4335 71136 j




STATEMENT SHOWING YEARWISE BREAK UP OF
PENDING APPEALS IN CESTAT, AS ON 01.04.2018.

YEARS |DELHI IMUMBAI |KOLKACHENN/BANG. |AHMEDALLBD |[CHD |HYD
1991 1
1999
2000
2001
2002
2003
2004 7 4 1
2005 1 5 . 6 3 1| 12
2006 13 1 19 5| 6
2007] 10 43 7 5 41 3] 16| 38
2008 8 80| 206 7 18a] 38] 41| 49| 58
2009] 12 510 651 17| s572| 495| 92| 148| 385
2010 41 933| a414| 174 595| 852| 150| 350| 356
2011] 50 gas| 701| 08| 65| 792 227 418 402
2012] 71 1094| 590| 789] 914| 860| 466 467| 617
2013| 207 1207] 660 1470 906| 1579 331 675| 599
2014| 460 1a78| 739| 1692| 1328 1664| 518| 1089| 587
2015 536 1536| 714| 1810] 1143] 1314 547 720| 461
2016] 672 2128| 1186| 1849| 1463 1487| 796 546| 778
2017| 863 2228| 1154| 1897| 1323] 1526 531| 728| 1040
2018| 636 778 8e0| 751| 360 579| 223| 233| 305
TOTAL| 3574  13082| 7882] 10970] 9523| 11192] 3945| 5480] 5588




MONTHLY STATEMENT FOR THE MONTH OF March,2018 AS ON 01.04.2018

RECEIVED FROM
. OPENING BALANCE . |FRESH INSTITUTION APPEAL RESTORED OTHER BENCHES
_" |[EXCISE |CUSTOMS|S.TAX |GOLD |AD TOTAL [STAY |EXCISHCUSTOMS|S.TAX |Gold |AD | TOTAL|STAY |EXCISE|CUSTO[S.TAX |Gold |AD TOTAL [STAY |EXCISE|CUSTO[S.TAX [AD |TOTAL [STAY

DELH! 1105 89| 2366 0 28| 3588] 144| 129 22 95 0 1 247 2 7 5 6 0 1 19 0 3 0 5] o 8 0
MUMBAI 5393 4699 2990 0 0| 13082 43 81 62| 243 0 o] 386 0 5 0 9 0 0 14 0 0 0 of o 0 0
KOLKATA 3414 1740| 3063 0 o] 8217 525 172 17 89 0 o] 378 37 0 0 0 0 ] 0 0 0 0 of o 0 0
CHENNAI 3251 2676| 5350 2 o| 11279 8 65 41| 125 0 0] 293 0 0 0 0 0 0 0 0 0 0 of o 0 0
BANGALORE 2508 1481 5547 0 o| 9536 23 56 33 67 0 o] 156 1 3 7 4 0 0 14 0 0 0 of o 0 0
AHMEDABAL 5064 2250 3729 0 o| 11043 8| 144 27 80 of of 251 0 1 0 1 0 0 2 0 0 0 of o 0 0
ALLAHABAD 1874 595| 1562 0 o] 4031 13 14 8 32 0 0 54 3 0 0 0 0 0 0 0 2 0 1 0 3 0
CHANDIGAR| 5065 403| 1797 0 o| 7265 0 51 1 34 0 0 86 0 1 0 0 0 0 1 0 0 0 10 o0 10 0
HYDERABAO 1683 707| 3107 0 o| 5497 0 21 4 66 0 0 91 0 0 0 0 0 0 0 0 0 0 ol o 0 0
TOTAL 29357 14640| 29511 2 28| 73538 764| 733 315 83| o 1| 1942| 43 17 12 20 0 1 50 0 5 0 16| 0 21| 0
TOTAL

1 Sanctioned strength of the Members is 33 and working strength is 18 as on 01.03/2018

2 Figures may be considered as tentative and subject to further verification.

3 Members on leave during the month of March,2018 for 33 no. of days as under.
Note : 1 Hon'ble Mr. Justice (Dr.) Satish Chandra, President Nil 14 Sh. C.J. Mathews,Member(Technical) 1

2 Mrs. Archana Wadhwa, Member (Judicial) 10 15 Sh. V. Padmanabhan, Member(Technical) Nil

3 Sh. M.V. Ravindran , Member (Judicial) 3 16 Sh. M.M. Damodhar, Member(Technical) 3

4 Sh. Ashok Jindal, Member(Judicial)) 1 17 sh. Anil G. Shakkarwar,Member(Technical) 4

S Dr. D. M. Mishra, Member (Judicial) Nil 18 Sh. Devender Singh, Member(Technical) 1

6 Sh. Anil Choudhary, Member(Judicial) 4

7 Sh.S. K. Mohanty, Member (Judicial) Nil

8 Sh. Ramesh Nair, Member (Judicial) Nil

9 Ms. Sulekha Beevi C.S., Member(Judicial) Nil

10 ShriS.S. Garg, Member (Judicial)

11 Sh. P. K. Choudhary, Member (Judicial)
12 Sh. B. Ravichandran, Member (Technical)
13 Sh. Raju,Member(Technical)
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TRANSFER TO

OTHER BENCHES DISPOSAL CLOSING BALANCE
EXCISE |cusTOMS|S.TAX |AD _|TOTAL STAY |ExCISE|CUSTOMS]S.TAX |gold |AD ToTAL [sTAY |EXCISE [cusTOMS|S TAX [God  IAD TOTAL |STAY
(SN [E—
2 of 13| of 15 of 121 oo v T I - L 85| 2365 of o ss7al 130
| ] -
0 0 of o 0 o 1e7| _ e8| | of ol S 18| s282| 4603 3097 of o 12082 25
0 0 of o 0 T tes] - ava] 4of of of 713 327| 3418 1358| 3106 ol of 7es2[ 235
I
0 0 of o 0 of 107 252 181 of of s 3| 209 2465 5204 2| o 10970 5
0 0 of o 0 of 34 76l 33| of of 183 o| 2533 1505 5485 of of 9523 24
0 0 of o 0 of 63| 10| 3 ol of 104 o| 5146 2267| 3779 0 o| 11192 8
e n
0 0 al o 3 of 46 ss| 26| o] o 140 2| 1844 545| 1556 of of 3945 14
UG . [S—
0 0 of o 0 of 1821 22| s9| o o] 1882 o| 320 3s2| 1802 of of 5480 0
9] T
0 0 of o 0 0 0 0 of o o 0 o| 1704 711] 3173 of of 5588 0
o[ o 18 of ass7l 1048 sl o 27| ass| see| 27853] 1391 2oe57] 2| 3| 711%] 44

(Mdhinder Singh)
Deputy Registrar.



